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Compulsory Foodgrains Procurement

+
*545. Shri S, C. Samanta:
Shri M. L. Dwivedi:
Shrli Sabodh Hansda:
Shri Bhagwat Jha Asad:
Shri P, C. Borooah:
Dr. M. M, Das:

Will the Minister of Food, Agricul-
tware, C ity Devel and
Oooperation be pleased to state:

(a) whether it is a fact that Gov-
ernment have asked the State Gov-
ernments for compulsory procure-
ment of a percentage of producer’s
arops on the arrival of new crops; and

(b) if so, the details thereof?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) and (b). In the
Chiet Ministers’ Conference held on
16-11-66, it was decided to lay down
a minimum programme of procure-
ment for each State. As a part of this
programme levy at the producer
level was generally accepted, although
the States would have flexibility in
regard to methods of procurement.

Shri 8. C. Samanta: Is it not a fact
that in some of the States the com-
pulsory procurement of foodgrains
system has been found to be defective
in the sense that the grains procured
from the peasants at the time of the
harvest has to be resold to them later
in the year?

Shri Govinda Menon: That is not
uniformly so, because procurement is
spread over all the months of the
vear,

Shri S. C. Samanta: May I know
whether the voluntary procurement
system is prevalent anywhere and, if
so0, in which States?

Shri Govinda Menon: In most of
the States there is one system of levy
or the other. There are certain States
where there is monopoly procure-
ment. But there is no State where it
is fully voluntary.
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Shri Ranga: May 1 know whether
the procurement would be based
upom! 'the price that would be ruling
in the market so that the peasants
need not have to suffer or lose, in
view of the fact that the procurement
pricc that has been fixed so far has
always been much lower than the
prevailing market rate even at the
harvest time?

Shri Govinda Menon: I would say
that the market price is sometimes
higher than the procurement price,
but the procurement price has been
fixed with due regard to the cost of
production and a margin of profit.

Shri Ranga: When was it ever fixed
on the basis of the cost »f production?
Has the Agricultural Prices Commis-
sion ever admitted it? Never.
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Shry Govinda Menon: Each State
lays down the target of procurememt
at the beginning of the year. Later
on, some errors may be found in the
assessment made, but if you compare
finally the quantity which ig pro-
cured, it is sometimes less than what
was laid down in the beginning of the
year. Still, last year the procurement
has been significantly good.

Shri Subodh Hanmsda: While the
States have their own procurement
staff, at the Central level the Food
Corporation is poing to enter into
business in the States. Will these two
organisations not duplicate the work
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of procurement of paddy in the
States?

Shri Govinda Memon: No, Sir.
Where the Food Corporaiion is car-
rying on procurement there will be
no State staff which will be surplus
to requirements.

Dr. M. M. Das: The hon. Minister
has just now said that the Food Cor-
poration has been entrusted with the
viark of collecting the levy. May I
know whether there has been a diffe-
rence of opinion between some State
Government, T mean, ‘West Bengal,
and the Food Corporation, regard-
ing the amount that is to be paid?
Have there been some difficulties re-
cently?

Shri Govinda Menon: The quantity
‘s be surrendered by the producer is
determined by the State Government
and not by the Food Corporation.

st sy Fag fagred : w7 fw
frats @ Aerd SR A@ESTT
aqr wuA wOd qf@qre 1 @+ Twa
& fa faaw 1 #T 4N § I A
AT q3AT &, a9 fer S frmrAd
¥ gL wfvard w1 ¥ frw sma o
s frg s ¥ s AT e )
T IT R ANTF STEAVEIAT FT AT
<t s, frr yag gt A as ?

Shri Govinda Menon: Certainly,
Sir. The levy orders and schemes per-
fected in the States do lay down that
there will be snme surplus left to
the producers taking into account the
ameostic requirements, the agricul-
tural requirements and other require-

nt of the farmer. A certain portion
alone is procured.
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Shri Govinda Wenon: Such instances:
have not come  to our notice, In
Bihar there is a levy of 60 kilograms
in certain districts and 40 kilograms
in cortain other districts per acre over

vo acres and millers have to give
12} per cent of production and stocks
in rice mills, That is the rystem pre-
vailing in Bihar. It may be that there
might have been individual cases
which may have come to the notice
of the hon. Member; none has come to
our notice.

it ferfr fw: frad a1 919 0w
| oArE A & IFH FC WY 60 FrY
ar war§ 7€ Wik g i feam &
am qT g § q@ ot 37 By &7 e
a7 aget #Y 7§ At wvgaT §
fr ey o ook fay w gw
wrat F1aw frar ) g wey §
ag faww &)

weqw wgam  Ag wed £ AT &
-t §& ?

W frafr foy : TR ofed fe
T TS HY WAL |

oy a3 : faew swm ¥ 9 o an
NFe gt § vad e ¥ A
WTEA A A ¥ g WA & fw e
FRifm @t
fopemr gfcar @var mar & awed H
yr9e & are dfww e A Tfed e
% firaT Ferrad gET & | KEAY A9



5803 Oral Answers

¥ faq fowrdi & ata sy A ar

IAY o FAFTT A T F rqded TG

1 fe swr oWk W

=W F gl @@ A @ gy

The basis was wrong. It was not to
be on the sowing of the land.

Mr. Speaker: First in Mindi and
then in English he is repeating the
same question.
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Shri Govinda Menon: The procure-
ment operations are conducted Ly the
State Governments. There may be in-
dividual or stray cases of lapses but
they have not come to our notice.

Shrij Bade: There arc so many
<cases.

Shri Govinda Menon: Where crops
have been Jost on account of drought,
I am certain that the Stale Govern-
ment would not have had procure-
ment for those areas.

Mr. Speaker: One thing very im-
portant he has said, namely, that the
basis that is relied upon is the area
that is under cultivation and not the
produce that goes to the producer.
He says that they do 1ot take into
consideration whether actually the
cultivator ‘has received so much
amount out of which that levy can
be taken, He says that they take only
t¢he area into consideration.

Shri Govinda Menon: So far as I
know, the lands are classified and the
procurement is not uniform....(In-
terruptions).

Shri Harl Vishau Kamath: He is
side-tracking the issue. You, Sir, put
the question and even then he did
not answer it. What is this?
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Mr. Speaker: Order, order. Shri

Tyagi.
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Shri Tyagi: With a view to facili-
tating procurement of foodgrains,
havg the Governmemt advised the
State Governmentg to rcalise their
repayment demands from the culti-
vators of their loans or other inputs
given to them in kind rather than in
cash?

The Minister of Food, Agticulture,
C ity Devel t and Co-ope-
ration (Shri C. Subramaniam): That
is one of the schemes which we are
working out to link crop with mark
ing. Therefore, when we deliver fer
tilisers or seeds or pesticides, to that
extent, they deliver grains instead of
paying in cash.

Shri P. Venkatasubbaiah: In view
of the unprecedented drought and
cyclone in some parts of the country,
may I know whether the Govern-
ment proposcs to intensify procure-
ment not only in surplus States but
also in deficit States by giving the
incentive price which the Govern-
ment has failed to do so far—it has
arbitrarily been fixing the prices—
and, if that is so, whether there is
any integrated programme of not
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only procurement of foodgrains from
the people but also of providing the
necessary inputs?

Shri Govinda Menon: The idea is
that there should be procurement not
only in the surplus States but aslo
in the deficit States because it is
necessary to have under the control
of the Government the largest quan-
tity possible. With respect to price, I
have already answered Lhat prices are
fixed in consultation with the State
Governments and on the advice of the
Agricultural Prices Commission. The
Government are trying to give to the
maximum extent possible the inputs
which are required for intensive cul-
tivation.

Shri Ranga: Question.

Shri Nath Pai: Whereas it is pos-
sible to agree with the desirability
of procurement, it is the mechanical
and unimaginative enforcement of it
that causes all the inconvenience.
Taking this into consideration, will
the Minister ensure that the directives
or the guiding principles with regard
to procurement will be such that the
cultivator has enough for his own and
for the next harvest and may I know
whether in the cyclone-affected areas
of Madras and the western coast of
Maharashtra, Konkan, this levy will
not be collected this year?

Shri Govinda Menon: The levy is
collected from only those producers
who have an excess over their domes-
tic and agricultura] requirements, It
does not matter whether it is a
drought-affected area or not because
the levy is not from an area but from
individuals. The State Governments,
to the best of our knowledge, are
seeing to it that the levy is made only
after ample provision is made for the
domestic and other requirements of
the producers.

Mr, Speaker: Shri Sheo Narain.

Shri Nath Pai: What about the
cyclone-affected areas? I want to
know what would be the guiding
principles in the case of Madras
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where crops have been destroyed by
the present cyclone and the same has
happened in Konkan. What will be
the guiding principles for the autho-
rities in an area like this? 1 did not
say, drought-affeced areas but I ask-
ed about cyclone-affected areas.

Shri Harl Vishnu Kamath: It ie
quite the opposite.

Shri Govinda Menon: Where
crops are destroyed, certainly
would be no procurement.
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Shri Govinda Menon: There have
been such cases also where some pro-
ducers escape.

Shri S. M. Banerjee: Now that the
Government is trying to evolve a
national food policy, I would like to
know what will be the procurement
policy in the so-called national food
policy.

Shri Govinda Menon: That is what
I have stated in the answer. That is
to say, there should be a programme
of procurement for each State. As far
as possible, it should be a levy on the
procedure, but there will be some
flexibility with respect to the perform-
ance of each State.

Shri D. N. Tiwary: May I know
whether Government has sent any in-
struction to the State Government
not to send levy notices in those areas
where the crop has been considerably
damaged and each cultivator has pro-
duced less than 25 per cent of the
crop. May I also know whether the
Government is aware that levy
notices are being sent indiscriminate-
ly to the cultivators in Saran District
of Bihar?
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Shri Govinda Menon: We are not
aware of any case where crops have
been destroyed and there have been
levy notices issued by any State Gov-
ernment. That is something which
has not come to our notice.

Mr. Speaker: Next Question.—546.

Shri Sham Lal Saraf: Question. 549
can also be taken with this. ’

Mr. Speaker: Yes, if it is possible

Shri Govinda Menon: Yes, I shall
answer both of them.

Damage to Foodgrains i1 Transit

*546. Shri Shree Narayan Das: Will
the Minister of Food Agriculture,
Community Development and Coope-
ration be pleased:-to state:

(a) whether it is a fact that a con-
signment of nearly 3,000 bags of
wheat sent to Madhya Pradesh and
of 2,000 bags of milo also sent to
Nagpur, were found to be damuged
during transit, as commented in the
editorial column of the Times of India
of the 11th August, 1966;

(b) if so, the circumstances inr
which this happened;

(¢) whether those responsible for
this have been brought to book;

(d) whether it is also a fact that
storage capacity at all the Indian
Ports where imported foodgramns are
unloaded, is not sufficient; and

(e) if so, the steps taken to make
up the deficiency?

The Minister of State in the Minfs-
try of Food, Agriculture, Community
Development and Cooperation (Shrl
Govinda Menon): (a) A quantity of
about 1,128 quintals of wheat and
about 72 quintals of milo was damag-
ed by rain in the course of transit
to Raipur and Nagpur respectively
during July last.

(b) and (¢). Owing ¢o shortage of
covered wagons for the unprecedented
movement by rail of foodgrains





